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for which 2§ hours
Hon. membiers who have tabled cut mo-
tionsto'the Demands for grants] on Accounts—

D.G, on Account (Bihar), 80-81 & D.S.G. (Bihar), 79-80
D.G. on Account (Bihar), 80-31 & D.S.G. iBthar) 79-80

13-06 hrs,
BIHAR BUDGET,

ON ACCOUNT AND ;g80-8:
SUPPLEMENTARY DE\I ANDS*
FOR GRANTS (BIHAR),
1979-80

MR. CHAIRMAN : The House will
now take up Items 10, 11, and 12 of the
Order Paper relating to the Bihar Budget,
have been allotted.

Bihar Budget, ifthey desireto move theijr

cut motions, may send slips to the Table
within 15 minute indicating the serial
numbers of the cut motions they would

like to mave,
Motions moved :

‘“That the respective sums not exceed—
ing the amount shown in the third

1980-81— GENERAL
DISCUSSION DEMAND* FOR GRANTS

column of the Order Paper, be granted
to the President out of the Consolidated
Fund of the State of Bihar, on account, for
or towards defray ing the charges
during the year ending on the 31st day
of March, 1981, in respectof the heads of
demands entered in the second column
lhrrro!'agamst Demands Nos. 1, 3 to 8,
and 10 to 28,”

“That the respective Supplementary
sums not exceeding the amounts shown
in the third column. of the Order Paper,
be granted to the President out of the
Consolidated Fund of the State of Bihar,
to defray the charges that will come in
course of payment during the year end-
ing on the 313t day of March, 1980, in
respect of the following demands en-
tered in the second column thereof —
Drnaands Nos. 1,3 to 6, 10 to 26 , and
28,

Demands for Grants on Account (Bihar) for 1980-81 submitied to the vols of Lok Sabha.

Amount of Demand

50

No. of Name of Demand for Grantonaccount
PDemand submitted to the
p ok vote of the House,
Rs.

1 State Legislature , ; . . 68,37,500

3 Council of Ministers, Election, Secretariat and District Admlmstratlon 8,51,12,966

4 Administration of Justice and other Social and Community Services 2,01,49,266

5 Land Revenue and Relief on Account of Natural Calamitics . 12,81,03,000

6 Taxes, Treasury, Pension and Printing . : . = 7,98,87,966

7 State Excise Duty . : ¥ & ) [ 63,00,000

8 Taxes on Vehicles and Road and Water Tramport Ser\ncu F83,83,333

10 Police, Protection from fire and Other Administrative Services 20,78,42,100

11 JSIIS - . . . . * . 2,47,00,000

12 Public Works, Housing and erl A\natlons ‘ . . 16,96,61,833

13 Education and Art and Culture . . : . . 63,29,80,066

14 Health and Family Welfare e . . 17,93,65,966

15 Public Health, Sanitation, Water-supply and Urban Devclopmcnt 14,84,82,040

16 Information, Publicity and Tourisms . - . 48,91,666

17 Labour and Employment . . . : . 1,54,14,333

18 Social Security and Welfare . 8,43,12,233

19 Co-operation . . . 6,38,00,173

20 Agriculture and Amma.l Husband:y e & 24,48,46,700

21 Minor Irrigation « s & a u 7,26,80,666

22 Dairy Development . 36,93,633

23 Fisheries . . . . . . . . 55,97,666

24 Forest . . . . 371,371,333

25 Community Dcvclupmcnt . . 17,20,35,933

26 Industries . . . . . . . . . . 5,68,23,166

27 Mines and Mm!:rals e & s s e ® o a 46,51,666

28 Irrigation and Electricity - . - . 89:?7=85 1666

*Moved with th» recommendatijon of the

President,
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Supplementary Demands for Grants (Bihar) for 1979-8 submitted to the Vote of Lck Sclia

Amount of
Demand for
No. of Name of Demand Grant

Demand submitted to
the votr of the

House,

Rs,

1 State Legislature : . . . B . . . . 13,27,500
g3 Gouncil of MinistTs, Election, Secretariat and District Adminisiration 52,17,000
4 Administration of Justice and other Social and Community Services . 26,40.000
5 Land Revenue and Relief on account of Natural Calamitics . 6120
6 Tax, Treasury, Pension and Printing : . : . 29.} »000
10 Police, Fire protection and Control and other Administrative Services . Ga7.g9- 760

.i Jails . . : . . . . . . . . 5
12 Public Works, Housing and Civil Aviation . . . . . I5
13 Education and Art and Culture . s o, . : 179,145
14 Health and Family Welflare . g . . 55,79,210
15 Public Health, Sanitation, Water-supply and Urban Develonnment . 6,79.68,035
i6 Information, Publicity and Tourism . . . . . 5,34,055
17 Labour and Employment . . . . 20
18 Social Security and Wellare . . e - . . 1,68.04.505
10 Co-operation . . . ) . . . . . . 2,74.72.800
20 Agriculture and Animal Husbandry . . . . . . 5.43,36,605
21 Minor Irrigation . . . . ) : : . 1,25,00,005
22 Dairy Development . . . . . . . . 54,710,000
23 Fisheries . . . . . . . . . . . 15,00,000
24 Forest . . . . . . . . . . . 6700005
25 Community Development . . ] . : . , 9,16,50,005
26 Industries . . . . - . . . . . . 2,47.92,530
28 Trrigation and Power . ) . . . ; . . . 12,22,54,000
ToTaL .. 52,77,24,800

—— b —
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80-81.Genl. Dis., 5.
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% fao 1 & taw qwuA FTET § 4K IS
s § fe o fagre ¥ angac g o,
At fec wed fam wrdd o
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ar mut §, feew aff  3,29,43,00,000
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SHRIANANDA PATHAK (Darjecling):
In this Budget I do notsee any ray of
hope for the down-trodden people of Bihar.

Sir, the budget does not reflect the urges
and aspirations of the people as thev have
no sav in the formulation of this budget.
Tne Central governuent has undemocrati-
callvdismissed the duly «Jected governments
and th* Assemblies in Bihar and other
eight States and has therebyattacked
the very federal structure of our country
as enshiined in the Constitution of India.
The actionof the Central government was
not only undemocratic but it smacks of 8
growing tendvncy towards authoiitarian=
1sm, ¢ Tnis action of the C ntral govern—
ment was politically motivated and that is
wity the Budget has failed to give anvindi=
cat on of raising the living standard of the
common proplein general and of the toiling
mas-ts in particular.

Poverty andun *mplyvm *nt is remoant and

it1s the result of the canitahist path of deve-
lopment pursued by the ruling class for tle
last 32 years, But there 13 no indication
of changing this path. And there is no
indication of raising the minimum wages
of the agricultural labourer which is very
low in Bihar.

Atrocities on Harijans, Adivasis and the
weakar sections of the society is a common
feature in Bihar, Butthereisno indica-
tionin the Budget of the remedial measures

{ the Government propose to take to putan
end to such atrocities. On the other
hand, such atrocities arc mounting as we
saw in the recent incident of Pipra. Sir,
the general law and order situation is
dsteriorating since the imposition of Presi=
dent’s rule in Bihar. You claim that
the 20-Point Programme is thc panacea
of all the discases of society but valuable
human rightsare being trampled underfoot
and nothing is being done to ensure this
right to the people.

In Bihar, abundance of coal is there
whm‘h.il called Black Gold, but the living
condition of workers working in those

PHALGUNA 25, 1801 (SAKA) 60-8L-Genl, Dis. (1]
ihar), 80-81 & D.S.G. (Bikar), 79-80

coal mine} is miserable .gd nobeon:r:u
proposals for improving their lots have
been made in the Budget. ‘

Bihar is mostly inhabited by tribals,
adivasis, butthey are totally n ted by
all the successive Governments. efateof
scheduled castes and scheduled tribes is also
not good. No concrete proposals to raise
the ir living standards and improve their
social and cultural lives have n made
in the Budget.

Feudalism, caastcism and communalism
have gripped the whole political life of
Bihar, but no remedial measures have
heen proposed to remove this cancerlike
disease of the society.

So, I demand that provision for some
far-reaching measures should be made in
the Budget like rapid land reforms, land to
the tillers and exemption of land rent _for
the smaller and marginal holdings. You
should write off all the dues on loans
against the poor  peasants, Extensive
food for work  programme should be
undertaken. Long term loan at cheaper
intcrest for the agricultural inputs should
be given to them, Unemployment allow-
ance should be given to the unemployed
vouth. Measures for the minimum wages
for agricultural labourcrs and all industrial
wor kers, bonus to all workers and em-
plovees includ ing State Government em=
plovees, free education at lrast upto  Class
X and sctting up of more industries and
industrial development cic. should
adopted. I find nothing in this Budget.

Therefore there is no pointin supnorting
this budget. With these words, Iconclude.

SHRI KAMLA MISHRA MADHU-
KAR (Motihari) : I beg to move :

“That the demand for grant On
Account under the head Jails be re-
duced by Rs, 100"

[Failure to improve the condition
of jails in Bihar. (9) ]

“That the demand for grant On
Account under the head Jails be re-
duced by Rs. 100"

ilure to check irregularities in
[F:Ille jails of Bihar, (10)]

“That the demand for grant On
Account under the head Jails be re-

duced by Rs. 100" .

[Failure to provide modern Ilava-
tories and other amenities in
the Central Jail of East Cham-
parab, (11)] -
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{Shri Kamla Mishra Madhukar)

“That the demand for grant On
Account under the head Education and
Art .and Culture be reduced by Rs.
100'

[Need to construct buildigg:for
Primary Schools at lia,
Dipra, Sheikh i and Brahman
Toli of East amparan Dist-
rict, (12)]

“That the demand for grant On
Account under the head Eduction and
Art and Culture be reduced by Rs.
‘ml’

[Need to carry out repairs in
buildings of hundreds of *Pri-
mary Schools of East Cham-
paran, (13)]

“That the demand for grant On
Account under the head Education

and Art and Culture be reduced by
Rs. 100"

iNeed to carry out repairs in
students hostel building and
teache;s quarters of Kesaria
Middle School in East Cham-
paran  District. (14)]

“That the demand for grant On
Account under the head Social Secu-
rity and Welfare be reduced by Rs.
:Wl‘

[Failure to provide water and
housing facilities to Harijans
and agricultural labourers in
Bihar (15)]

*That the demand for grant On
Account under the head Social Se-
curity and Welfare be reduced by
Rs. 100"

[Failure to take proper action in
the cases of strocities on Hari-
jans and cases of arson in villa-
ge Phalmar, District East

Champaran. (16)]

*“s’hat the demand for grant On
« .ount under the head Minor Irriga-
swn be reduced by Rs. 100”

[Failure to check itregularities in
the Minor !triiation Depart-
ment in East Champaran Dis-
trict. (17)]

#Tkat the demand for Grant on
Acohrunt under the head fisheries be
reduced by Rs. 100"

[Failurc in developing the lakes of
District East Champaran for
fisheries, (18)]

“That the demand for grant on
Account under the head fisheries be
reduced by Rs. 100"

[Failure in providing jobs to the
trained youth in eries in.
dustry in District East Cham-
paran. (19)]

“That the demand for grant On
Account under the head Industries
be reduced by Rs., 100"

[Failure to develop small seule
industries in District East Gham.
paran of Bihar, (20)].

SHRI KAMLA MISHRA MADHU.
KAR (Motihari) : I be t¢ move :

“That the demand for a Supplc-
mentary grant of a sum not exceed-
ing Rs. 52,17,000 in respect of Cpuncil
of Ministers, Election, Secietariat and
District Administration be reduced -
by Rs., 100”

[Failure to check large scale bri-
bery prevalentin the Adminis-
tration of Motihari and other
places. (1)].

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs, 52,17,000 in respect of Goun-
cil of Minisiers, Election, Secretariat
and District Administration be re-
duced by Rs. 1o0”

[Failure to check corruption
rampant at block level. (2)].

“That the demand for a Supple-
mentary Grant of a sum not exceed-
ing Rs. 52,17,000 in respect of Coun-
cil of Ministers, Election, Secretariat
and District Administration be re-
duced by Rs. 100,

[Failure to check bungling of
lakhs of rupees commit ted
by B.D.O. of Madhuban Block
o )]East Champaran District.
(3

“That the demand for a Supple-
mentary Grantof a sum not -
ing Rs.26,40,000 in, respect of Adminis-
tration of justicc and other Social
and Community Sevices be reduced
by Rs. 100"

|Failure of the Department of
justice to dispose of thousands
of pendmgncam of share cro-

ppers in Bihar. (4)]
“That the demand for a Supple-
mentary Grant of a sum not excerd-
ing Rs. 26,40,000 in respect of Adminis-
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taption of rustice sod othe Social
sihd Cemmmunity services be reduced
by Rs. 100"

poor &3 a result ofh;ydid:
of of cases
in  Bihar, (5)]

of Admini-
other Social

“That the demand for a Supple-
mentary Grant of sum not exceed-
ing Rs. 1,61,26,000 in respect of Land
Review and Reliefon account of na-
tural calamitics be reduced by Rs,
100"

[Failure to implement land ceil-
ing laws in East Champaran
District. (7)]

“That the demand for a Supple-
mentary Grant of asum not exced-
ing Rs, 1,61,26,000 in respect of Land
Revenue and Relief on account of
Natwal CGalamities be reduced by Rs,
100"

Failure to provide timely re-
lief to people affcted by na-
tural calamites in 'Madhuban,
Pakasi Dayal, Harisidhi and
many other Anchals, (8)]

“That the Demand for a Supple-
mmys Grant gq. sum mof Pnli-
ing Rs. 0,1 in respect -
guﬁre "Protoion and " Coatrol and

administrative services be re-
doced by Rs. 100"

Failure to check anti-people
( of police of

acts personnel
Pipra Ramgas! Raksaul
and Kharuria hl";:lee Stations
En} ]Eut Champuran District,
9
*“That the demand for asfpplementary
Grant of a sum not ecxceeding Rs.
6,17,93,76 in © of Police, Fire
Protection and trol d other
nﬁhﬁnig}raﬁvc Services be reduced by
100

[¥ailure to check bribery prevalent in
most of the Police Stations of East

Champaran. {10) J.

“That the demand for a Supplemen~
md?& Rs.

tary Grant of a sum is not
294y LS—3

6,1,08,760 i t of Poli
e e L P T P
trative Setvices be reduced by Rs. 100*

[Failure to bring any improvement in
Police Administration after Inds-
pendence . (11) ]

“That the demand for a Sllmlnnm
Grant of a sum not exceeding Ra. 1,79,?;;
in respect of Education and Art and
Culture be reduced by Rs. 100.”

[Failure to provide jobs to the trained
teachers of District East Champaran

(12) ].

“That the demand for a Supplemen-
tary Grant of a sum not exceeding Rs.
1,79,145 in respect of Education and
Art and Culture be reduced by Rs. 100"

[Failure to set up an Agricultural Col-
lege at Piprakothi in District  East
Champaran . (13) ]

“That the demand for a Supplementary
Grant of a sum not exceeding Ras,
55, 73,210 1n  respect of  Health and
Family Welfate by recduced by Rs. 1o0”

[Scarcity of medicines in the Sagri
Hospital in Dustrict East Champaran,

(4) 1.

*“That the demand for a Supplementary
Grant of a sum not exceeding Ras.
55,79,210 in respect of Health and Family
Welfare be reduced by Rs. 100."

[Failure in increasing beds in Govern~
ment Hospital at Varachatria in District
East Champaran. (15)].

“That the demand for a Supplementary
Grant of a sum not ing Rs,
6,79,68,035 be reduced by Rs, 100",

[Wide spread corruption in the office
of Civil Surgeon in thihari Badar
?uﬁiw in District East Champaran.
16

“That the demand for a Supplementary
Grant_of sum not exceeding Rs.
6,79,68.035.be reduced by Rs. 100".

[Delay in the expension of Govern—
ment I-Imp‘:ulln at Ameraji in DistrictjEast
Champaran. (17) 1. '

“That the demand for a Su| tary
Grant of a sum not ing ©  Rs.
6,79,68,085 be reduced by Rs, 100

[Failure to clean Motihari lake i
?rdwlwmkeitmnhvfor public use.
i8) 1. -
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[Shri Satyendra Narayan Sinha]

situation in Bibar was deteriorating
and, therefore, development work had
suffered completely.

I wanted to tell him that thisis not the
ground given by the Union Law Minis-
ter. He has said that the State Govern-
ments were delaying the ratification
of the Constitution Amendment, that the
State Governments were not carrying out
the directives for implementation of
progressive laws and that the Govern-
ments have forefeited the confidence of
the people. These were the three reasons
given by him. But I dare say that these
reasons do not apply to Bihar at all
Even with regard to the point that Mr.
Kedar Pandey made out, I would likc
to remaind him with a gratitude that it
was the Congress (I) which had helped
the Janata Ministry to tide over
the crisis that it faced after the split in the
Janata Party. But then they changed
their mind and when all the opposition
parties rallied round this Government,
they thought it fit to dissolve the Assembly.
It is all the more amazing that the Bihar
Assembly was in session when the Central
Government intervened and dissolved the
Assembly and dismissed the Ministry.
This is unprecedented. I do not think
the famers of the Constitution ever
intended that such action could be taken.

AN HON. MEMBER : When the
Janata Government dissolved the Assem-
blies, was it not unprecedentrd?

SHRI SATYENDRA NARAYAN

SINHA : He did not hear me. T said, |

it was, unprecedented in the sense that
never has the Union Government inter—
vencd when the Assembly wasin session.
They have always said that the Govern-
ment was not being carried on in ac-
cordance with the provisions of the Const-
tution and they have not carried out
the directives of the Centre. In this
particular instance, no directive had been
issued . The State Government had
assured the Centre that they were going
to take up the ratification of the Consti-
tution Amendment during this session.
Then where was the question of defiance?

With regard to the law and order situa-
tion, my friend said that it had deterio-
rated. True, there were some instances
for which we arc sorry. But I believe
Mr, Pandey would recall that as soon
as the incidents in Parasbigha and Dohia
took place, the State Government acted
with promptness and effectiveness. They
transferred  the  entire  administrative
persornel down to the sub-inspector of
police, where as in the case of P‘iipra you
have not done it. As my friend. Shri
Bhagwat Jha Azad said, is it not a lapse
on the part of the administration that
when meetings were being organised and

tension was building up, yet they did

15, 1980

o 1.Genl D"-o 76
), 79-80
not take eventive action and th
allowed this to take place

Whose fault is it 7 You have not
taken any action against thc administra—
tive nnel. You have notentrusted
the 1nvestigation to the crime branch,
where as in the case of Parasbigha and
Dohia, we have entrusted the investi-
gation to the crime branch and took
action against thosc  officers. We
have appointed enquiry committee
under the chairmanship of a senior mem-
ber of the Board of Revenue to report
about the lapses of the administrative
personnel, so that the State Government
could take action agginst them, These
you have not done, I agree that you send
Union Home Minister there. But so far
as the adminigtration is concerned,
the administration had failed. It was
incumbent on you to have taken action
against those people, which you did not
do. T entirely agree with Shri Bhagwat
Jha Azad that those people should have
been taken to task. I was referring to
the dissolution. There cannot be any
justification for this action. The farmers
of the Constitution never intended this,
The last point that the Law Minister has
made that the Ministry had forfeited the
confidence of the people, does not hold

good in this case. Look at the judgement
of the Supreme Court. What has
Mr  Justice M. Fazal Ali 8aid aboutit ?

He has narrated the incidents—how
the emergency was imposed, how the
excesses  were  committed, What was
prculiar at that time was that the main
thrust of the election propaganda was
democracy vs dictatorship, People voted
against dictatorship. In several of the States
not a single representative of the Congress was
elected.  In this case of Bihar, the Congress
Party has secured only 36 per cent of
the votes. Since the election system  is
such that on a minority vote you can

get majority of the members elected, you

cannot say that the party in power has

completed, for feited the confidence of
the people, particularly, when the entire

opposition rallied behind the Government.

So, the reasons given by the Law

Minister do not apply to Bihar. This

action of the Central Government was

taken purely and patently on narrow

partisan political considerations. There-

fore the apprehension of the threat to the

federal policy becomes more genunine

and real.

The Budget of the Bihar Government
is us, But the Government in
Bihar is in the nature of a care-taker

t since the clections are to
take place in May. Therefore, we do not
expect the Government to take any
major policy decision. So, I would not
make anysubmission on that point.
I would only submit that Bihar has
suffered badly due to drought and many
parts of the State are still under drought
conditions, Therefore, 1 plead



97  Biher hud%bt PHALGUNA 25, 1001 (SAKA) 80+§1-Genl Dis, 78
.G. on Account (Bthar), 80-81 & D.S.G. (Bihar), 79-80

-}
o

i

8

with Mr. Bhagwat Jha Azad
that this Government should start stream-
lining the administration if they want to
de real good to the people,

Let me invite the attention of the Go-
verament to some of the routine prob-
lems of the State, The State Govern-
ment introduced the public distribution
system on Ist July, 1979 and opened
80,150 fair price shops. For the March
menth, the requirement of the State is
2.85 lakh ton:fl :{f foodgrains.  This
requires go rakes of goods trains  for
reaching the supply to Bihar for the
menth of March. But what is the posi-
thiom # We require three rakes per day
and against this requirement we are
ﬁn‘ 1.1/2 or 1.3/4 rakes day.

is was the position upto 12th March
1986, This has to be remedied.

Ceming to sugar, consequent upon
tie imposition of partial control on sugar
in December 1979, the FCI is entrusted
with the task of procuring and supplying
sugar to fair price shops at the rate of
87% grammes per head in urban arcas
and 356 grammes per head in rural
arcas. The quantity allotted to Bihar
is far less than the réquircmenss, Our
resdl difficulty is poor despatch. For
instance, no despatch could be made
against the Febr quota of 16,000
tonnes from the ashtra factories,
Similarly, against an allocation of 5,855
tonnes of sugar from U.P, factories
against the December-Jan quota,
onlz 1,464 tonnes could be despatched
and only 600 tonnes could be received.
Even from the Bihar sugar factories the
FOL lifted only 2,700 tennes ?imt the
December-January  quota 12814
tennss and 2,777 lonnes against
February quota a of 11,000 tonnes,

Coming to keresenc, the total require-
ment of Bihar is 30,000 tonnes per month.
There is a significant gap between the
requirements and allocation.

In the case of diesel, the State Govern-
ment asked for 70,000 tonnes of diesel
per month in view of the severe drought
conditions and the tqo frequent failure of
supply of clectricity. But the Govern-
ment have allotted only ,000 tonnes
for March and the actual receipt is far
less than even this allocation.

So far as drinking water  supply is
concerned, I am glad that the State
Government has made efforts to aug-
ment it. It has placed an order for
29 rigs with the DGS&D. There is

slackness in executing this order.

The State Government had already
passed orders with regard to conversioni
constituent colleges. But the Governar h
stayed those ordersfor review. I woy
submit that the Government must expedit
the notification regarding the consti-
tuent colleges, because the teachers im
Bihar have bren agitating for convert-
ing these colleges into constituent coll-
eges,

Bihar has suffered very severe drought
conditions. So, the agriculturists re—
quire loans for carrying on their agri-
cultural operations and for meeting
even their food requirements.  The State
Government has allotted Rs. 25,008
per block. This is very very inadequate.
It should be increased to at least Rs.
1 lakh per block so that the wurgent
requirements of the people could be
met.

I conclude with the hope that the
duggestions that I have made with regard
to suggar. dirsel and kerosene  would
be accepted.
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MR. DEPUTY SPEAKER : It be-

came sick ?

SHRI JAMILUR RAHMAN : We

inaugurated it. Then we went  out of
power and when they came to  power,
this happened.
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MR. DEPUTY SPEAKER : When-
ever any hon. Member raises any issuc
while sitting you don‘t reply to that.
It is only to divert your attention ; be
careful.
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MR. DEPUTY SPEAKER : It be-
cam  sick.

SHRI JAMILUR RAHMAN : We
inagurated it, Then we went out of
power and when they came to powe,
this  happened.
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THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATA-
RAMAN) : Mr. Chairman, Sir, I will
divide the speeches that were made in
the course of the debate into two broad
classifications, one political and the other
economic. A number of speeches were
made regarding the law and order situa-
tion in Bihar and very serious allegations
were made on  cither side of the Housc,
But they arc only allegations and
allegations are no proof. The State’s
representative is here and I am sure
he would have taken note of all these
allegations made and whatever short-
comings there is in the administration of
law and order situation in Bihar, they
should endeavour to make it up and see
that it is brought on a very high level,

My esteemed friend, Mr. Satyendra
Narayan Sinha, referred to the. im-
propricty of the proclamation 1ssued.
I have only to say that if you set bad

ents, others will follow them to
their advantage. Not only that, if you
sow thistles, you cannot reap figs, I
would not go  further into this, Within
the limited time at my disposal, I shall
confine mys-lf to the blems of deve-
lopment of Bihar and the provisions
made for itin the interim Budget.

It is true that Bihar is one among the
backward States in India, At the same
time if one looks at*the efforts made
to improve the economic conditions, it
will be found that the centre has de-
voted nore than a fair shaxe of its resources
for the development of Bihar, I will
give onc or two instances.

The total amount of investment in
pubi%.:ﬁorinthe whole of India as of
31 March, 1979 was roughly Rs. 15,
crores and out of this smmole.g 77
crores has been invested in Bihar alone,
I am sure, nobody from Bihar can com-
plain that the Centre has neglected
Bihar. On the other hand, I beg the
Housc that these figures should not be
used against me when it comes to central
investment in other States,

SHRI BHAGWAT JHA AZAD : We
will use them sparingly.

._SHRI R. VENKATARAMAN : Again
if you look at the allocation for the plan
for the year 1980-81,......

PROF. MADHU DANDAVATE:
Rajapur) : You are provoking other
tates.

SHRI R. VENKATARAMAN
I never provoke anybody. 1 never knew
that I provoked my esteemed friend,
Mr. Dandavate. I said, in comparison,
we have done very well in Bihar and we
should dispel any impression that might
be prevailing among the people of Bihar
that they have not been donc fair by the
Centre, That is all my anxiety. If you
look at the plan provision in the Budget
documents which we have presented to
the House and for which, I am seeking
the approval of the House, you will find
that the plan provision for 1979-80
was 356.85 crores and the plan provision
that we have made for 1gBo-81 is Rs.
425 crores, a step up of 19%, in the plan
investment, It isone among the few
States where the plan has gone up very
high and this is because the Planning
Commission and the Qentral Government
felt that the needs of Bihar are very great
and it must be so arranged that their
progress comes up fast and comes equal
to the other advanced States,

If you look at the break-up of these
figures also, it will answer a few criti-
cisms that have been raised. Irrigation
and flood control will have Rs, 130 crores
out of Rs. 425 crores. The hon. Mem-~
ber on the other side said that flood
control has not been given enough atten-
tion and that Bilhar suffers from floods
on one side and drought on other, Ade-
quate provision has been made, I should
say, ample provision has been made,
for flood control and irrigation.  For
power, Rs, 115 crores have been pro-
vided; for social services, Rs. 61 crores
have been provided, Therefore, there
cannot be any objection raised by anybody
that provisions for Bihar in the interim
Budget that has been presented are mnot
adequate,
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Connected with this is the question of
drought. It is true that Bihar bas been
afflicted by severe drought. In order to
alleviate the sufferings caused by drought,
the allocation that has been made for
Bihar during the year, under the nor-
mal food for work programme is 1,96,000
tonnes of foodgrains and, in addition we
have also provided 1,25,000 tonnes for
the special food for work programme.
In fact, there cannot be any complaint
that adequate steps have not been taken to
alleviate the sufferings caused by drought.
The overall allocation that the Govern-
ment of India has made for drought.
relief is in addition to the norma] food
for work programme. We have allo-
cated nearly another 2 lakh tonnes, In
addition to 1,96,000 tonnes, we . have
provided another 1,25,000 tonnes fo!
Bihar, This should take care of the
Situation.

Further, the Gentral Government
have provided Rs. 10 crores as cash ad-
vance on Plan side. It is possible, in a
few areas the food may not have reached.
One cannot guarantee that, even though
an allocation has bren made, it will reach
every place uniformly. If there are any
such instances, we will have to take note
of thatand have it rectified. Butitcannot
be a criticism that the whole food for
work programme is not adequate or it
has not bten properly implemented.

Then, my hon. fitend. Shri Salyendra
Narayan Sinha also mentioned about the
supply of divsel and kerosene. In January,
1980, actually 28,000 M.T. of diese] and
13.900 M.T. of kerosene have been allot -
ted, In February, it is 26,000 M T, of
diesel and 16,000 M.T. of k-rosene.

SHRI SATYENDRA NARAYAN
SINHA : Tne requirement of Bihar is
70,000 M T.

SHRI R VENKATARAMAN : All
over the country there is a shortage.
Sincr Barauni is not working and since
the major part of our refinery product is
not available allover the country
there is ashortage. The available
material is rcally distributed amo-
ngst the wvarious states in proportion
to their needs. Thercfore, considering
the over-all shortage in the country, I
would like to mention to my friend that
Bihar has been treated fair ly, and subs-
tantial quantities have been allocated to
the Bihar state, I quite agree with him
that we have not been able to meet all
the demands but this is true not only of
Bihar but every other state, 'We have
not been abic to meet all the needs of the
states for several reasons, the most im-
portant one being the shut-down of the
Assam Refinery and the Barauni Refinery,

Then, Smt, Krishna Sahi made two
s#gutiom. One is that we should write
off the debt due from Bihar, I would like
to remind the Hon. Member that the debt
burden of all the states was really looked
into by the Seventh Finance Commision,
and the seventh Finance Commission
made recommendations for several States,
for relief from debt, Bihar is one of the
larger beneficiaries in this regard. But
if you say that every year we should go on
writing off the debt, it would be impossible
for any Government to function.

She also mentioned about taking up, as
2 Central scheme, the Ganga Basin Works.
I want to assure the Hon, Member that
whatever funds are required for this scheme
will be provided, In a planned economy
it does not matter whether =it is taken up
by the Centre or the state, But I want to
assure the Hgn. Member that the requisite
funds for this scheme, which is considered
to be very important to both Bihar and the
country, will be provided.
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AN HON. MEMBER: For ten years
it is going on, he says,

SHRI R. VENKATARAMAN : Yes,
it is a big scheme and it takes a long time.
If we want to write a book, we can write a
book about a scheme in two days, If we
want to draw a picture, it may take only
two hours but to execute a scheme it
takes years,

PROF. MADHU DANDAVATE : If
you are 1n jail, the book can be completed
in a shorter time!

SHRI R. VENKATARAMAN : Yes,
I have been there and I know : it is nothing
new to me,

Now, Shri C. P. Verma talked about
drought relicf, As mentioned earlier, we
have made allocations for thie purpose and
I would also like to assure him that if more
foad-grains are required for Bihar, it will
be forthcoming because we do not want to
stint the supply of food for any part of the
country where there is drought and where
the need is urgent. Fortunately, we have
a sufficient buffer-stock of foog and there
is no recason why we should be very
parsimonious in this regard,

Two otiwer Mcembers talked about the
backwardness of Bihar, and I have dealt
with it, The backwardness cannot be
removed overnight. It can be done only
over a pcriodsand planned economy is
one of the instruments by which we can
remove the backwarndess. That is how,
in the Plan, we arc continuing to allo—
cate larger and larger funds for the very
backward States,
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There was a cirticism that, for water
uﬂ:p , only Rs. 18 crores have been
allocated. But if it is compared with the
previous year's allocation, which is Rs.
13 crores, it is nearly 509% more, So,
you will find that the provision has been
very generous,

Lastly, I would like to say that the
interim budget which has been presented
here is not the finally shaped budget,
except that 8o far as the Plan'is concerned,
we have made adequate provision,
pending final settlement of the figures.

So far as the other aspects are con-
cerned, the regular budget will come with
adequate provisions for them and will
also make necessary appropriations.

I request that the House may accept
the interim budget.

MR. CHATRMAN : I shall now put
all the Cut Motions moved to the De-
mands for Grants on Account in respect
of Bihar for 198081 to vote together,
unless any hon. Member desires that any
of his Cut Motions may be put scparately.

Cut Motion nos. g to 20 were put and negatived.
MR. CHAIRMAN : I shall now put
the Demands for Grants on Accountin
respect of Bihar to vote,
The question is :

““That the respective sums not exceeding

the amounts shown in the third column

of the Order Paper, be granted to the
President out of the Consolidated
Fund of the State of Bihar, on account,
for or towards defraying thec charges
during the year ending on the 31st
day of March, 1981, in respect of the
heads of demands entered in the se-
cond column thereof against De-
mands Nos, 1, 3 to 8, and 10 to 28,

The motion was adopted.

MR. CHAIRMAN : Now, the Supple-
mentary Demands. I shall now put all
the Cut Motions moved to the Supple-
mentary Demands for Grants in respect
of Bihar for 1979-80 to vote together,
unless any hon. Msmber desires that any
of his Gut Motions may be put separately.

Cut Molions nos. 1 to 23 were put and
negatited,
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Bill

s MR.CHAIRMAN: Ilhl}lnm&fputd_:c
upplementary Demands for ants in
respect of Bihar for 1979-80 to vote.

The question is:

*“That the respective Supplementary
sums not exceeding the amounts shown
in the third column of the Order Paper,
be granted to the President out of' the
Consolidated Fund of the Stat of Bihar,
to defray the charges that will comein
course of payment during the year end-
ing on the g31st day of March 1980,
in respect of the following demands
entered in the second column thereof—

Demands Nos. 1, 3 to 6, 10 to 26
and 28."

The motion was adopled .

15.52 hrs.

BIHAR APPROPRIATION (VOTE
ON ACCOUNT) BILL, 1980*

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATARA-
MAN): Sir I beg to move for lcave to
introduce a Bill to provide for the with-
drawal of certain sums from and out of
the Consolidated Fund of the State of
Bihar for the services of a part of the
financial year 19Bo-81.

MR, CHAIRMAN: Thequestion is :

‘“That leave be granted to introduce
a Bill to provide for the withdrawal of
certain sums from and out of the Con-
salidated Fund ot the State ot Bihar
for the services ot a part of the finan-
cial year 1980-81."

The motion was adopled.

SHRI R. VENKATARAMAN: Sir, I
introducet the Bill.

1 beg to movet:

‘“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of the
State of Bihar for the services of a part
of the financial year 1980-81, be taken
into consideration,”

*Published in Gazette of India Extra-ordinary Part II Section 2, dated 15-3-8o.
$Intreduced/moved with the recommendation of the President,



